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we Find from the records that none has been
appearing on behaif of the applicant on the last several

occasions. None appeared even at the second call today.

2. The applicant who claims to have worked as voluntary
ticket collector +for short period from i8.11.77 to

Z2.12.77 at Ragho py Station and againl}

-

15.2.78 at Saha%s Jin., has filed the present OA on

Z4.72.38, 1i.e. atfter a iapse of more than Z0 years

praying for his re-engagement.

apipiicant had never wWoOrked as contended Dy the apoiicaint
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. iearned counsel Toir the respondents also

otice the decisions Of the coordinate

4. We are 1n Tuli agreement with the contention of the
fearned counsel for the respondents. wWe are not
inciined to take a differsnt view than the ones decided
gariier. in  tThe resuit the CA is dismissed as hit Dy
iimitation and being devoid of any merit. NO costs.
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